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Written Anstagrs
Cola Drinks

Bhrl R, B. Singh Deo;
Shri D, N. Deb:
Bhrl M. C. Majhi:

Wil the Minister of Health and
Family Planning be pleased to state

(a) the number of types of autho-
rised cola dnnks which are being
manufactured in the country,

(b) whether the manufacturers of
these authorised coa dronks have
any qualified chemusts for testing the
formulae before putting the drinks
in the market,

(c) whether Government also get
these formulae tested to ensure that
they do not have any harmful effect
on the people;

(d) whether any unauthorised cola

drinks are bemng manufactured and
being sold in the market, and
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(e) if so, whether Government have
taken any action to take the fraudu-
lent manufacturers to task®

The Minister of Health and Family
Planning (Dr 8. Chandrasekhar):
(a) to (e) The information 15 being
collected and will be laxd on the Table
of the Sahha

Family Plaaning Ministry

6160, Shri Ram Charan: Will the
Minuster of Health and Family Flan-
ning be pleased to state

(a) the total number of ex-cadre
posts of Class I, II and IIl an lus
Mmistry, attached offices, and sub-
ordinate offices, sanctioned and filled
up during the last five years upto the
31st March, 1987,

(b) the number out of these posts
filled up through direct recruitment,
departmental promotions and taking
officers on deputation, separately, and

(c) the total number out of these
posts filled from candidates belonging
to Scheduled Castes/Tribes?





